NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 18.10.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra

C.P. No. or T.P. No. Purpose Section Name of the Parties
C.A. No. M/s. / Mr.
CP(IB) - For Hearing | Rule-6(2) 360 Degree Infrastructure Pvt. Ltd.
No.44/BB/ of IB
2017
SL. NAME (IN CAPITAL) SIGNATURE
NO. & PHONE NUMBER REPRESENTATION TO WHOM

( AU\'JH & 2pNTID O«DéﬂPrTION AL (RepiTore )@%

for Agwioir Aevp
4213224 |

2 TwrheX M.V, L@}\Pmaﬂq LA W e
£3223106 719

Counsel for petitioner is present. Counsel for respondent is also present. Counsel for
respondent is directed to sign in the objections filed on behalf of Corporate Debtor before the
Registry. Counsel for petitioner has filed a memo requesting the Tribunal to address a letter
to the Insolvency& Bankruptcy Board of india for appointment of IRP. Registry tq check and
put up. Counsel for respondent reported that the matter may likely to be compromised/settled

with the operational creditor.

Time granted till 17.11.2017.
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